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OFFICE OF TIHE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELII

N

bo37~Y4y I/ ] -
0. /Circulation/Genl./West/T1C/2025 Dated, Delhi the &%/ 1/ 2%

Sub.:- Exemption of Police Staff for 4™ February and 6™ February, 2025.

IForwarded copy ol Letter No. 1216/80O/West District Dated 03.02.2025 Bearing Diary No.
1511 Dated 03.02.2025 received, on the subject cited above, from Mr. Vichitra Veer, [PS, Deputy
Commissioner of Police, West District, New Delhi for information and immediate

compliance/nccessary action to:-

1. All the Ld. Judicial Qfficers of West District, Tis Hazari Courts, Delhi.
/ I'he Chairperson, Website Commitlee, Tis Ilazari Courts, Delhi with the request to direct the
concerned dealing Officer/Official to upload the same on Centralized Website of Delhi District

Courts as well as on the Website ol West District.

)

P.S. to the Ld. Principal District & Scssions Judge, West District, Tis Hazari Courts, Delhi.
4, ‘The Ré&I Branch, West District, '1is IHazari Courts, Delhi with the request 1o upload the same on
LAYLERS.

District Judge (Commercial Court) -05/

Officer Incharge General Branch,
, West District, Tis Hazari Courls, Delhi
Enclosure:- As above.




WEST DISTRICT, NEW DELHI

Email- dep.west@delhipolice.gov.in Phone No. 25500935

No. RS /SO/West District dated Delhithe /. /2025.
To,
District Judge,
Tis Hazari Courts,
New Delhi.

* Subject: Exemption of police staff for 4'" February and 6" February, 2025.
Sir,

In view of ongoing Delhi Legislative Assembly Election 2025, there is heavy
law and order arrangement in Delhi. Significant staff is already deployed in the

arrangement duty which makes it difficult to attend the court matters during this
period.

Hence, it is requested to direct all the courts that the police staff may be
exempted for 4™ February and 6% February, 2025 as they are already deployed in
heavy law and order duty,

&=
(VICHITRAQ’E R) IPS
Deputy Commissioner of Police,

West District, New Delhi




